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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. No. 680/ 2024

IN THE MATTER OF

VAISHALI RANA AND OTHERS ..... APPLICANTS

STATE OF HARYANA AND OTHERS

VERSUS

RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO. 5 THROUGH

MANOJ KUMAR, EXECUTIVE ENGINEER (HORTICULTURE)

MUNICIPAL CORPORATION GURUGRAM

MOST RESPECTFULLY SHOWETH:

1z

That present reply is being filed Manoj Kumar, Executive
Engineer (Horticulture) Municipal Corporation Gurugram
(Respondent No.5) who is authorised to file reply on behalf
of Respondent No.5. The contents of OA may be treated
as denied, unless those are admitted specifically
hereunder. Present reply is being submitted dealing with
the averments pertaining to answering respondent and
liberty is being craved to file detailed parawise reply as and
when required with the permission of this Hon'ble Tribunal.
That the Municipal Corporation Gurugram is very much

concerned about the preservation and conservation of

Js
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natural resources and environment in general within
Municipal limits of the Corporation in Gurugram.
That understanding the need of environment conservation
for the citizens, Municipal Corporation Gurugram (MCG) is
the first Municipal Corporation in the State that has created
special wing in the name of Environment & Sustainability
Wing in the year 2019 and an officer of rank of Addl.
Commissioner or Joint Commissioner has been made in-
charge of that Wing. The copy of order of order of creation
of Environment & Sustainability Wing is annexed as
Annexure- R-5/1.
That some of the duties assigned to the Nodal Officer are
listed as under:

a. Parks, Greenbelts and Urban Forestry/Horticultural

Works within MCG limits

b. Pond Rejuvenation

c. Rain Water Harvesting

d. Water sprinkling to curb dust pollution

e. Enforcement of GRAP

f. Reuse of treated waste water

g. Matters related to Aravallis within MCG limits



That the Nodal Officer, Environment & Sustainability Wing
was made Nodal Officer also for looking after the cases of
tree felling permission in Municipal Area. Copy of order
dated 02.06.2021 is annexed as Annexure-R-5/2.

That the whole area of Municipal Corporation Gurugram is
notified under General Section 4 of Punjab Land
Preservation Act 1900 and tree cutting is done with the
permission of the Forest Department.

That as a procedure for tree felling in Municipal Area, if a
resident applies for tree felling permission in front of his/her
plot, considering the need of felling of tree is assessed by
MCG and if it is found that the tree is actually causing
obstruction in the entrance, causing loss to the property or
the tree is dead/dry, then only MCG applies to Forest
Department for grant of permission for cutting of the trees.
A set of one application is annexed as Annexure-R-5/3 for
kind perusal and reference.

That in no case, the application received by MCG has been
forwarded to Forest Department without due consideration.
If the request of resident is not found suitable, it is not

recommended and rather same is rejected. A set of such
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10.

17

12.

rejected application by MCG is annexed as Annexure-R-
5/4 (Colly).

That MCG is maintaining about 1272 nos. of small, medium
and big parks within MCG limits with the involvement of
Resident Welfare Associations (RWAS).

That MCG has restored 75 ponds in MCG limits which are
recorded in Revenue Records.

That the details of tree felling permissions applied to Forest

Department by MCG is given below:

S. No. Year No. of Trees Compensatory
Applied Trees to be
for permission Planted
1 2021 1 05
2 2022 23 115
3 2023 193 965
4 2024 21 105
Total 238 1190

The list of such cases in which permission has been
sought and the sites where compensatory plantation has
been carried out is annexed as Annexure-R-5/5.

That the information w.r.t. compensatory plantation for the
period from 01.04.2021 to 16.09.2024 has been submitted
to the Forest Department vide letter dated 23.09.2024. The
copy of letter dated 22.09.2024 is annexed as Annexure-

/

R-5/6.



13.  That most of the averments made in the OA pertains to
Forest Department. The answering respondent will follow
the rules, regulations framed by the Forest Department
regarding Tree Felling permissions and made applicable to

the area falling in the municipal limits.

In view of submissions made herein above, it is
humbly prayed that present OA may kindly be dismissed

qua the answering respondent.

Dated:23.09.2024 (Manoj Rumar)—

Place: Gurugram Executive Engineer (Horticulture)
Municipal Corporation\ Gurugram
(Respondent No. 5)

VERIFICATION

Verified that the contents of para no.1 to 13 of the reply are
true and correct to the best of my knowledge and information
derived from the official record. Nothing material has been
concealed therein.

Dated:23.09.2024 (Manoj Kurmar)
Place: Gurugram Executive Engineer (fjorticulture)

Municipal Corporation Gurugram
(Respondent No. 5)
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. No. 680/ 2024

IN THE MATTER OF

VAISHALI RANA AND OTHERS .....  APPLICANTS
VERSUS
STATE OF HARYANA AND OTHERS ..... RESPONDENTS
AFFIDAVIT

I, Manoj Kumar, Executive Engineer (Horticulture) Municipal
Corporation Gurugram aged about 38 Years do hereby solemnly
affirm and state as under:

1. That | am authorized representative of the Respondent No.5 in
present case. | am well conversant with the facts and
circumstances of the case therefore, | am competent to swear
this affidavit.

2 That | have read the contents of accompanying reply which has
been drafted under my instructions.

3. That annexures are true copy of their originals.

DEPONEBNT

VERIFICATION
Verified that the contents of above affidavit are true and correct
to my knowledge and on the basis of information derived from the

Official record which | believe to be true and no material fact has been

concealed therein.
e

DERONENT

/ TEST
ADVOrATE 2 MmAEP BLIC

3 SEP 202!
SUMER SINGH
DISTT. COURT, GURUGRAM

......

[ Su‘rr.u,?s. Singh
v ‘ (BURUFR'P/-'{;
'q HIJ17{JZ"’




ORDER
Ms. Jaspreet Kaur, IAS, Additional Commissioner, Municipal Corporation, Gurugram is
hereby designated as Additional Comnussioner-IlV of Municipal  Corporation,
Gurugram. She will be the Nodal Officer of newly created Environment & Sustainability
Wing and following ofticers are deputed as its members who will assist her in the

execution of day to day work related to the Environment & Sustainability Wing:-

Sr. Name 1 Designation

No. | -
1 Sh. Pankaj Saini ’ Superintending Engineer - 11 (ofticiating)

2 | Sh.Devender Kumar E f‘:“.éc“llii;b];{i{iITI;J(T——“:;II.-(-D|\-'i5i0|1 -1&11)

The following areas of work shall form the main works. u nder Environment &
Sustainability Wing:-

I Micro STPs.

1. Reuse ol treated waste water,

1. Pond Rejuvenation.

iv.  Rain Water Harvesting

v.  Parks, Green belts and Urban Forestry (Horticulture).

vi.  Water sprinkling to curb-dust pollution.

vil. Review of monitoring of dust pollution regulation.

viil. Regulation in construction sites for dust pollution.

ix. Enforcement of GRAP.

x.  Urbanarts.

xi.  Cultural affairs.

Note: Powers upto Rs. 50 lakhs for administrative approvals and financial payments

for the above works will vest in the officer.

Environment & Sustainability Wing shall ensure compliance of all directions/orders
issued by Hon'ble Court/Trihunal as well as Governizert znd arrange to submit the
replies in all such cases well in time o the concerned quarters.

In compliance of direction vide SDE-1/DGULB/NGT/2020/360 dated 07.02.2020 (copy
enclosed) issued by Director General, Urban Local Bodies Department, Haryana,
Panchkula, all the directions issued by Hon'ble NGT from time to time shall be complied
and replies/report shall be submitted well in time. Additional Commissioner-1V is also
designated as Nodal Officer for this purpose. All HOBs shall ensure o provide all the
required details/reports/data in respect of their area of operation to Environment &

Sustainability Wing as per scheduled time and if there is any laxity on the part of any

ﬂnhew.,@, M' -
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officers/oflicials, it will be treated as his parsonal responsibility. Further, Shri Sandeep
Kumar, Legal Assistant (Envirenment), M¢G shall ensure follow up of all Hon'ble NGT

cases and assist the Nodal Gificor in prepiration of report, etc. in this regard.

5. Head Quarter of the officer has Leen fixed at Zone-l1 office in Sector-42, Gurugram.

6. Strict compliance of these oz shall be ensured by all concerned.
(Vinay Pr1t< %inlﬁ 1AS)

Dated: 17.02.2020 Commissioner,
Municipal Corporation,
Gurugram.

Endst. No. MCG/ADMC/CFMS/2020/7 | Y2 Dated: 17.022020/;6)/09,/200

A copy of the above is forwarded to Director General, Urban Local Bodies Department,
Panchkula w.r.t. his office letter No. SDE-1/DGULE/NGT/2020/360 dated 07.02.2020.

Addl. Commuissioner-II,
for Commissioner,
Municipal Corporation,
Gurugram
Endst. No. MCG/ADMC/2020/ FHYyo Dated: ;9]094‘%94’
A copy of the above is forwarded to the following for information and further necessary
action:-
Mavor, Sr. Dy. Mayor, Dy. May or and All Corporators, Municipal Corporation, Gurugram.
Ms. Jaspreet Kaur, 1AS, Additicial Commissiener, Municipal Corporation, Gurugram.
Joint Commussioner-1, [1, 11, 1 % 110, Municipal Corporation, Gurugram.
Chief Engineer-i &', "Tonicipal l,mpa..rutlml_ Guragram.
Chief/Senior Town Planner, Municipal Corporation, Gurugram.
Chief Medical Officer/Medical Gflicer, Municipal Corporation, Gurugram.
District Attorney, Municipal Corporation, Gurugram.
Chief Accounts Officer, Municipal Corporation, Gurugram.
Dy. Director (Audit), Municipai Carporation, Gurugram.
10.  Superintending Engineer-l1 & 11, ¥Municipal Corporation, Gurugram.
11.  All Executive Engineers, Mumcipal Corporation, Gurugram.,
12.  Accounts Officer (Estt.), Mumcip:! Corporation, Gurugram.
132, All Zonal Taxation Officers, Municips! Corporahion, Gurugram.
14, City Project Officer, Municipal Covporation, Gaiugram.
15. 1T Manager, Municipal Corporation, Garugram
16. Legal Assistant (Environment), Municipal Corporation, Gurugram,
17.  Public Relation Officer, Municipal Corporation, Gurugram.
18.  PAto Commissioner/Addl €V O Dt & TH/ Adat MG, Municipal Corporation, Gurugram.
19.  Incharges, both CFCs and Cali Contre, Musicpal Corporation, Gurugram.

VD €0 NIV LA e G =

Addl Commissioner-111
for Commissioner, MCG.
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OFFICE ORDER

Whereas, the Deputy Conservator of Forest, Gurugram has made a request to this office that the
Government of Haryana has allowed an enhancement in the FAR in the residential sectors. This
amendment has allowed four stories in a single housing plot along with stilt parking at the ground
floor. The provision of stilt parking at the ground floor has resulted in manifold increase of
applications for tree felling. The reason for this is that usually every floor owner has a separate
parking facility with a separate gate for entry/ exit for their facility.

In a view to protect the environment of the Gurugram Town; non-essential tree felling is to be
discouraged and only genuine cases are to be considered.

In consideration of the above, Sh. Subhash Yadav. I.F.S. (Environment and Sustainability Wing,
Municipal Corporation, Gurugram) is hereby appointed as a Nodal Officer to assess the tree
felling permission of the residence and to review whether the request for tree felling is in tandem
with the approved plan for green cover along the roads/ lanes of the residential sector.

These orders shall come into force with immediate effect.

(VINAY PRATAP SINGH, IAS)

Dated: 02.06.2021 Commissioner,
Municipal Corporation, Gurugram.
Endst. No. MCG/ADMC/2021/14124 Dated: -02.06.2021

SOENAY B L~

11.

A copy of the above is forwarded to the following for information and further necessary action: -
Deputy Commissioner, Gurugram.

Chief Engineer/Superintending Engineer-I1 &I1, Municipal Corporation, Gurugram.
Conservator of Forests, South Circle, Gurugram.

Deputy Conservator of Forest, Gurugram.

Joint Commissioner-1, [1, HI & 1V, SBM, Municipal Corporation, Gurugram.

District Town Planner, Municipal Corporation, Gurugram

District Town Planner, Gurugram.

District Attorney, Municipal Corporation, Gurugram,

All Executive Engineer, Municipal Corporation, Gurugram,

. PA to Commissioner/Addl. Commissioner-1 & IV/ Addl. Municipal Commissioner, Municipal

Corporation, Gurugram.
In-charge, CFC/ Call Centre, Municipal Corporation, Gurugram,

Ko,

Addl/ N “—'-““ig*kﬁ'\e*{‘"\g?h‘“%

*Comimissione
Municipal Corporation,
Gurugram,

Ju
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<oy SRN Recelpt Forest
Date 105 2024

ANy, ANy Status:  Pending
Name Pivgtieer Morthouiinee Category organial
orﬂhnlh\llnn Name: Address, House No 411 0 1

UM e, W Sushant Lok « |, Gunggran

Request Type: T 1 wting Divislon Name: Guriaon

Ished by

Lacculive Logineer Horud (Momed Sell Loging



Performa for Site Inspection Report for Tree Felling Permission
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Sign of Executive Officer (Hort.) wi\th Stamp
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Approval of Nodal Officer: .........0...e0.s resitrenrn
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(‘ \ SAN Receipt: Forest
, s’
LS e
sl Date il o0
SAN: e oy e Status el
Name . o0, Fngineer Hotliculture Cateqgory; Orga
Organization Name- Address: "ot 8o B 71 !
My | milter Carrgae I Cun
Request Type: i Felling Division Name:

Issued by Lxeculive Englacer Mortictioe ell Logia
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Performa for Site Inspection Report for Tree Felling Permission

cpeat 99 | i
Va3 * apphiant for Tree Feiking Bach 1o .
catian . L i Foss
<. Sector - Colony ) , 7
B L ~ Wiy Rang Cris Teatye Ll
& Yeota af troes are required te be folled
Sr. No. g a2 "
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"‘4_4 “A‘l'l.'tl 1has s A s
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2
s Aeve Visig site on dated ._:'1‘. ——, - found thar :' e
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. - y P =
Signature of Applicant Align of JE (Hort.) Sign of AE (Hort.)

Recommendation of EE (Hort.): .....ccoovvevevvevrernnnnnnn, et trsseeanan it rerrne bt be e yetsasnnnna

[}

Sign of Executive Officer (Hort.) with Stamp
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Executive Engineer Horticultyre
Municipal Committee Gurgoan |

Info City, MCG Office, Sector 34
GURUGRAM

—

Yours,faithfully,

Capt Vijay Malik(Retd)

P 8/14, DLF CITY-II
GURUGRAM-IZZOOS
MOBILE NO- 9650348739

Enclosures : 1. Sale deed of the plot.
2. Copy of Adhar Card.
3. Two Photo of plot with trees,

12" Match,2024 »




SRN: AR 15

Nanw:

Orgnnuntun\N
A\

Request Typo: |

Issuea by

JdJme

SRN Recelpt Forest

Date
Status

Cateqory

Address
g Division Name
accut q (1




172

Performa for Site Inspection Report for Tree Felli ission
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s SRN Receipt: Forest
S Date B
N: Ry Status:
N .
Smes H Category: “rguniz
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oy 1 BT ¢ v
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Pettorma for Site Inspeclion Report for Tree Felling Permission

: 29124
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CO A TenquIred to b felled datr 2§ ya o6dYy”
5 oy 77075328
N;‘ r;;:\c(:e(:r :;érr}‘!; Confl!_irl(i:t;n of Latitude/ Longitude Remarks
G Papdy ~75em (hyeen  at0f ysopfy’ Moot Fo oe
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]| artificd that above

r)cl(‘lll—‘ O of 1

nentinoned troes, arcore

list has been preparcd by mce after  sile mspection

No. trees standing on MCG land requested for felling

quired to be felled which are aCtually causing obstruction th
Progect of thi applicam

anly

£ execulion of the

< ARG 2y
JE (Hort.) _ Slgn of’ “AE (Hort )

Sngnat‘;?of Applicant
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Recommendation of EE (Hort.):) (/ J

lgn of Exccutive Otticor (Hort ) with Stamp
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Performa for Site Inspection Report for Tree Felling Permission
1
202.3

Date of Inspection : Ki/ !/I {g o %qj Vermwr—

Name of applicant for Tree Felling : P
House No./Location : 163 7 |
Sector/Colony LY S A z a,\,f‘ -
Landmark :
Latitude/l.ongitude P 284l ‘] ey D_'Jg
Details of trees are required to be felled:

Sr.No. | Name of specics Girth Condition of Remarks

(inch) Tree

/ Md/én&'l S/ (yeey

2y %) A
L Ml 27 17g G2/
Observation on site: @Jyﬁt Site wiger F7 J'fuh_ Gé&/

=r o
S SO S o

/

AT B 7 TEA T

%1 Gqﬂ‘?/ja?f‘mrgf/_/, :\;‘LfE 2t/
W 7
ey

ign of JE (Hort.)]/[ f % (Hort.)]
Recommendation of EE (Hort.) : M‘a A I Lol e, s

et
".\/‘L— ’._.‘ -1

Sign of Executive Officer (Hort.) with stamp

, L y"\,g}' C—M V\F
Approval of Nodal Officer: .Qefw‘f-é ) %—E’w KL

amd» alwmc&fe o —tee M»AAG—
Sigﬁmw

Environment & Sustainability Wing \B\L‘l 1
Municipal Corporation Gurugram
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6: Performa for Site Inspection Report for Tree Felling Permission

2/2023
ate of [nspection : 7'2’/ 5
ame of applicant for Tree Felling : ,@uM P/(d/l l(;w

-House No./Location oMo —DADY
4. Sector/Colony gl -22
5. Landmark d ol P
6. Latitude/Longitude C 2R kW0 77 l/{
7. Details of trees are required to be felled:

Sr.No. | Name of species Girth Condition of Remarks
(cm) Tree

| Boffol /ﬁzaélw Lotntd, | Gyeenr

/
Obsenatloréén site: .(L{T;(“Z/ 7 7@—(/ 73 /% l’@ é/_f 67//46
&) €9 &QT g (/
[Slgn of JE (Hort. )]/[Slgnw

Recommendation of EE (Hort.) : .fﬂfvﬂ aﬂ@""ﬁ G MR Avean

é e
‘1_\{}3

Sign of Executive Officer (Hort, ) with stamp

‘ov\\( 0‘-'\\6_‘\\

ApprovFlofNodal Officer: Q&,w&:ﬂ“’:ﬁf—‘fﬂ 5’]114-%5 'b‘
01./\/\-(\ M(Aa, - b_(’_,ﬂ.o.«t .
Sign of Nodal Officer |2/ q] 5

Environment & Sustainability Wing
Municipal Corporation Gurugram
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Tree Felling and Plantation Report of Gurgaon (01-04-2021 to 16-09-2024)

Sr. No. [Name SRN Address No. of Trees Year Status |Location of Trees Planted
Applied for Plantation against SRN No.
Felling
Permission
1 Executive Engineer | QM3LL4HL99 House No. 788, Sector - 47, 1 2021 Approved |Malibu Town Jharsa S
Horticulture MCG Gurugram Bhund
Total 1 Total 5
2 Executive Engineer | XNNU1RGPDX |A 522, Block — A, Sushant Lok - 4 2022 Approved |A - Block Park 20
Horticulture MCG 1, Gurugram
3 Executive Engineer | VQ4GH9ASWP | B-168, Sushant Lok, Gurugram 2 2022 Approved |B - Block Park 10
Horticulture MCG
4 Executive Engineer L7TT22EAV1 Plot No. 94, Block-B, Sushant 3 2022 Approved |Near House No. 94 Park 15
Horticulture MCG Lok = 1, Gurgram
5 Executive Engineer | TSS8CKXPBLS Plot No. AD7, Greenwood City, 2 2022 Approved |Greenwood City Park 10
Horticulture MCG Sector - 45, Gurugram
6 Executive Engineer | GN6WFWVOYF Plot No. C 945, Sushant Lok 2 2022 Approved |Plot No. C 945 Near 10
Horticulture MCG - 1, Gurugram Park
7 Executive Engineer | T741BDKRFL Plot No. N86, South City - 1, 1 2022 Approved |[South City - 1, N - 5
Horticulture MCG Gurugram Block Park
8 Executive Engineer | XHWVW182GG |C1 2840A Mcg Park Sushant Lok 1 2022 Approved [Sushant Lok Block - C, 5
Horticulture MCG -1, Gurugram Park
9 Executive Engineer | G2EKM99VR1 Plot No. C-134 Sushant Lok 1 2 2022 Approved [Near House No. C - 585 10
Horticulture MCG Gurugram Park
10 Executive Engineer | NWEUAHTYH6 Plot No D-144 South City 1 1 2022 Approved |Kanhai Ramleela 5
Horticulture MCG Gurugram Ground
11 Executive Engineer | TNW6RMB1DE | Plot No. C79, Sushant Lok - 1, 2 2022 Approved |Govt. Collage Sector 10
Horticulture MCG Gurugram -52
12 Executive Engineer | UUBFNCAJRG Plot No. A08, Greenwood City, 2 2022 Approved |Near Sector - 46 10
Horticulture MCG Gurugram Market
13 Executive Engineer | PGEQIRYM7K Plot No. B 359, Sushant Lok 1 2022 Approved |Huda Colony, Sector 5
Horticulture MCG -1, Gurugram - 46
Total 23 Total 115

\\«Ssﬁoﬁhﬁ&
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mxmncc<m Engineer | KEGV64DTT3 | Plot No. B 61, Greenwood City, 1 2023 Approved |Sector - 46 Community 5
orticulture MCG Sector 45, Gurugram Center
15 mxmmc::n Engineer | XYCFLH9KYD |[Plot No. 123, Block - C, Sushant 2 2023 Approved |Tulsi Park Sushant Lok 10
Horticulture MCG Lok - 1, Gurugram
16 mx.wn.c:<m Engineer | RVYDIWVVKD House No. 410, Near Galleria 1 2023 Approved |Near Museo Camera 5
Horticulture MCG Market, Gurugram Sushant Lok
17 Executive Engineer | UDVSGOLAWE House No. 58, Sector - 58, 22 2023 Approved [Ullawas Pond 110
Horticulture MCG Gurugram
18 Executive Engineer | X89398UD9M House No. 754 A- Block, 2 2023 Approved |Sector - 42, Mcg Office 10
Horticulture MCG Sushant Lok - 1, Sector -43,
Guniaram
19 Executive Engineer | PEAELCB4VG House No. 39B, Sushant Lok 1 2023 Approved [Mehandi Park, Sushant 5
Horticulture MCG - 1, Gurugram Lok - 1
20 Executive Engineer | UMPGEMTUB4 Plot No. B 519, Near Market 2 2023 Approved |Sector - 42, Housing 10
Horticulture MCG Sushant Lok - 1, Sector - Board Colony Park
43 Gumiaram
21 Executive W7GQ4PBKL2 Plot No. B 502, Sushant Lok 1 2023 Approved [In Front Of House 5
Engineer - 1, Gurugram No. 1827, Sector - 52
Harticultyre MCG
22 Executive Engineer | GY3N2RUACT House No. B 105. Rosewood il 2023 Approved |A - Block Park, 5
Horticulture MCG City, Gurugram Rosewood City
23 Executive TKOF37Y18T Plot No. C1 2923, Green 2 2023 Approved |Near Iffco Metro Station 10
Engineer Meadows, Sushant Lok - 1, Green Belt
Horticulture MCG Gumiaram
24 Executive Engineer | NPNCUJAB67 House No. 2920, A - Block, 2 2023 Approved |Near Hamiloton Road 10
Horticulture MCG Sushant Lok - 1, Sector — 43, Sushant Lok
cuniaram
25 Executive Engineer | JOFH354HAD | B 523, Sushant Lok - 1, Sector 4 2023 Approved [Near Police Station, 20
Horticulture MCG - 43, Gurugram Sector - 43
26 Executive Engineer | YADUDTVOHG A 685, Sushant Lok 1, Gurugram 1 2023 Approved |Near Museo Camera 5
Horticulture MCG Road
27 Executive Engineer | GXKC8XNXUW Dhanwapur Chowk To Kherki 131 2023 Approved |Dhanwapur Pond Or 655
Horticulture MCG Majra Road, Near Delhi Public Kherki Makra Pond
School, Sector - 103, Gurugram
28 Executive Engineer | R90G25JRA6 | House No. C 279A, Sushant Lok 1 2023 Approved |Infront Of Park C - 168 5
Horticulture MCG -1, Gurugram
29 Executive Engineer | PTID84T1DG Plot No. 63, Sector - 32, 1 2023 Approved |Kanhai Park S
Horticulture MCG Gurugram
30 Executive Engineer | KN4126T5NB |House No. B 520, Sushant Lok - 1 2023 Approved |Wazirabad Bundh 5
Horticulture MCG 1, Sector - 28, Gurugram

191




192

-3%-

31 Executive Engineer | X3A3Q8HQCY House No. C19, Sushant Lok 2 2023 Approved [Near House Na. C - 186 10
Horticulture MCG -1, Gurugram
32 Neenu Sehrawat PEHNX4RN3N House No. 920A, C2 Block, 1 2023 Approved |C2 Green Belt Palam 5
Palam Vihar, Gurugram Vihar
33 Executive Engineer | QXKR85VTRS Plot No. A 286, Ground Floor, 1 2023 Approved |Green Belt Sector - 40 5
Horticulture MCG South City - 1, Gurugram
34 Bimla Yadav JC3723RF6E House No. 959, Sector - 23A, 1 2023 Approved |Janam Diwas Park 5
Gurugram
35 Executive Engineer | JUOEISTRPV P 50, South City - 1, Sector 2 2023 Approved |Near Saktipeeth Mandir 10
Horticulture MCG - 40, Gurugram Sector - 40
36 Executive Engineer | P64BVIMBH1 | Plot No. D 234, Suhant Lok - 1, 1 2023 Approved |Near Green Belt Iffco 5
Horticulture MCG Sector - 43, Gurugram Metro Station
37 Executive Engineer | W29FL7W2K Fawara Chowk, Sohna, 2 2023 Approved 10
SOHNA Gurugram
38 Executive Engineer | NSMOHDETBED A 564B, Sushant Lok - 1, 2 2023 Approved |Near C 579 Park, 10
Horticulture MCG Gurugram Sushant Lok - 1
39 Executive Engineer JLKNPRBSIC Khasra No. 157/3 To 161/3, 1 2023 Approved |Jharsa Bundh Sector 5
Horticulture MCG Sadar Bazaar, Opposite Sardar -15Part-1
Jalebi Wala, Gurugram .
40 Sheela Paul WUCT6RYU4X |B 123, Surya Vihar, Adjacent To 1 2023 Approved |Sector - 9A Park No. 5
Vivekanand Park, Sector i
- 9A, Gurugram
41 Executive Engineer | R2KY7DCNH2 House No. 973, Sector - 22B, 1 2023 Approved |Near Sector - 22b S
Horticulture MCG Gurugram Market
42 Executive Engineer | P55TXQR62Y 607 A, Sushant Lok - 1, 2 2023 Approved |Wazirabad Bundh 10
Horticulture MCG Gurugram
Total 193 Total 965
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43 Sh Bhanu Shanker H14C85U6QC House No, 88, Ground Floor, 1 2024 Approved |South City Park A Block 5
Awasti Block - 1, South City - 2,
aGuoaram
44 Executive Engineer VV4R7K76KF | Plot No. 56, Block - C, Sushant 2 2024 Approved |Tanki Wala Park 10
Horticulture MCG Lok - 1I, Gurugram Sushant Lok -1
45 Executive Engineer | GY7DPDL4FH Plot No. 94, Cedar Creast, 1 2024 Approved |Entry Gate Of Nirwana 5
Horticulture MCG Nirwana Country, Sector - 50, Country
Guniaram
46 Executive Engineer | XWHSLUYDEN | MCG Multi Level Parking, Near 6 2024 Approved |Jharsa Bundh Sector 30
Horticulture MCG Sadar Bazaar Gurugram -15Part- 2
47 Munsih Chawla NPH3RAEHUB House No. 217, Sushant Lok 1 2024 Approved |Near Back Side Market 5
- 2, Sector = 56, Gurugram Park
48 Vijay Hoon NSOR3XU2VC Plot No. E 138, Sushant Lok 1 2024 Approved |Sector - 57 Nursery 5
- 3, Sector - 57, Gurugram
49 Meenakshi GWOYVAEW03 Plot No. 1950, Sector - 23, 2 2024 Approved |Janam Diwas Park 10
Gurugram
S0 Executive Engineer | RHDSELL9BF |House No. D 242, Sushant Lok - 1 2024 Approved |Laiser Valley Park S
Horticulture MCG 1, Gurugram
51 Seema Luthra JWRERBXHMN Plot No. F 33, South City - 1, 1 2024 Approved |Samaspur Pond 5
Samaspur, Gurugram
52 Executive Engineer | TQWCHSQCPG | Plot No. 712, Sushant Lok - 1, 1 2024 Approved [Near Matro Station 5
Horticulture MCG Sector - 43, Gurugram Green Belt Sushant Lok
-1
s3 Captain Vijay Malik | HXS7UQYHHS Plot No. B 712, Sushant Lok 1 2024 Approved |Near Matro Station 5
-1, Gurugram Green Belt Sushant Lok
-1
54 Executive Engineer | MLX3YDAMAJ House No. 411, B- Block, 1 2024 Approved |Nathupur Pond 5
Horticulture MCG Sushant Lok - 1, Gurugram
55 Rita Kumari TIGBFDVNAL Plot No. 207, Udyog Vihar, 1 2024 Approved |Sukharali Pond 5
Gurugram
56 Executive Engineer | WCXTPMS2V0 | House No. S 161, Ground Floar, 1 2024 Approved |Uppal Southend Water S
Horticulture MCG Uppal Southend, Sector - 49, Tank Park
Guriaram
Total 21 Total 105
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From :-
Executive Engineer (H),
Municipal Corporation,
Gurugram.
To
Deputy Conservator of Forest,
Gurugram.
Memo No. -MCG/EE-H/2024/ 268 B8 Dated:- 230 §- 2024
Sub:- About Compensatory Plantation.
Ref :- Kindly refer to your good office memo No. C-VII-23/Vol-01/saflta/3318-G dated

27.07.2022 addressed to Nodal Officer, Environment & Sustanability Branch, Municipal
Corporation, Gurugram on the subject cited above.

On the subject cited above, it is kind. to your notice that the compensatory plantation
against the permission of cutting of trees of various locations under MCG area received from the Forest
Department, Haryana has been done on various locations. The Compensaotry plantation along with
locations has been prepared on separate sheet and sent herewith for information and further necessary
action, please.

DA/List of Compensatory Plantation
Executive Engineer (H),
Municipal Corpgration,
Gurugram

Endst. No. MCG/EE(H)/2024/ ) £ §& S Dated:- 2.2'6 9-21Y
A copy of the above is forwarded to Worthy Joint Commissioner-cum-Nodal Officer,

Environment & Sustanability Wing, Municipal Corporation, Gurugram for information & further necessary
action, please.

Executive Engineer (H),
Municipal Corporation,
Gurugram
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Sr. No. |Name SRN Address No. of Trees Year Status |Location of Trees Planted
Applied for Plantation against SRN MNo.
Felling
Permission

1 Executive Engineer QM3LL4HLS9 House No. 788, Sector - 47, 1 2021 Approved [Malibu Town Jharsa 5

Horticulture MCG Gurugram Bhund
Total 1 Total 5

2 Executive Engineer | XNNU1RGPDX |A 522, Block - A, Sushant Lok - 4 2022 Approved |A - Block Park 20
Horticulture MCG 1, Gurugram

3 Executive Engineer | VQ4GHIABWP | B-168, Sushant Lok, Gurugram 2 2022 Approved |B - Block Park 10
Horticulture MCG

4 Executive Engineer L7TT22EAV1 Plot No. 94, Block-B, Sushant 3 2022 Approved |Near House No. 94 Park 1'5
Horticulture MCG Lok - 1, Gurgram

5 Executive Engineer | TS8CKXPBLS Plot No. A07, Greenwood City, 2 2022 Approved |Greenwood City Park 10
Horticulture MCG Sector - 45, Gurugram

6 Executive Engineer | GN6EWFWVOYF Plot No. C 945, Sushant Lok 2 2022 Approved |Plot No. C 945 Near 10
Horticulture MCG -1, Gurugram Park

7 Executive Engineer | T741BDKRFL Plot No. N86, South City - 1, 1 2022 Approved |South City —= 1, N - 5
Horticulture MCG Gurugram Block Park

8 Executive Engineer | XHWVW182GG [C1 2840A Mcg Park Sushant Lok 1 2022 Approved |Sushant Lok Block = C, 5
Horticulture MCG -1, Gurugram Park

9 Executive Engineer | G2EKM9SVR1 Plot No. C-134 Sushant Lok 1 2 2022 Approved |Near House No., C - 585 10
Horticulture MCG Gurugram Park

10 Executive Engineer | NWEUAHTYH6 Plot No D-144 South City 1 1 2022 Approved |Kanhai Ramleela 5
Horticulture MCG Gurugram Ground

11 Executive Engineer | TNWERM81DE | Plot No. C79, Sushant Lok - 1, 2 2022 Approved |Govt. Collage Sector 10
Horticulture MCG Gurugram = (52

12 Executive Engineer | UUBFNCAIRG Plot No. A08, Greenwood City, 2 2022 Approved |Near Sector - 46 10
Horticulture MCG Gurugram Market

13 Executive Engineer PG6QIRYM7K Plot No. B 359, Sushant Lok 1 2022 Approved |Huda Colony, Sector 5
Horticulture MCG - 1, Gurugram - 46

Total 23 Total 115
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14 Executive Engineer | KEGV64DTT3 | Plot No. B 61, Greenwood City, 1 2023 Approved |Sector - 46 Community 9
Horticulture MCG Sector 45, Gurugram Center

15 Executive Engineer | XYCFLHOKYD |Plot No, 123, Block - C, Sushant 2 2023 Approved |Tulsl Park Sushant Lok 10
Horticulture MCG Lok - 1, Gurugram

1€ Executive Engineer | RVYDIWVVKD House No. 410, Near Galleria 1 2023 Approved |Near Museo Camera 5
Horticulture MCG Market, Gurugram Sushant Lok

17 Executive Engineer | UDVSGOLAWE House No. 58, Sector - 58, 22 2023 Approved |Ullawas Pond 110
Horticulture MCG Gurugram

18 Executive Engineer | X89398UDSM House No. 754 A- Block, 2 2023 Approved [Sector - 42, Mcg Office 10
Horticulture MCG Sushant Lok - 1, Sector -43,

curiagram

19 Executive Engineer | PEAELCB4VG House No. 39B, Sushant Lok 1 2023 Approved |Mehandi Park, Sushant S
Horticulture MCG -1, Gurugram Lok - 1

20 Executive Engineer | UMPGEMTUB4 Plot No. B 519, Near Market 2 2023 Approved [Sector - 42, Housing 10
Horticulture MCG Sushant Lok - 1, Sector - Board Colony Park

43 Curuaram

21 Executive W7GQ4PBKL2 Plot No. B 502, Sushant Lok 1 2023 Approved |In Front Of House 5
Engineer -1, Gurugram No. 1827, Sector - 52
Harticulture MCG

22 Executive Engineer | GY3N2RUACT House No. B 105. Rosewood 1 2023 Approved |A - Block Park, 5
Horticulture MCG City, Gurugram Rosewood City

23 Executive TKOF37YJ8T Plot No. C1 2923, Green 2 2023 Approved |Near Iffco Metro Station 10
Engineer Meadows, Sushant Lok - 1, Green Belt
Harticulture MCG Guryaram

24 Executive Engineer | NPNCUJAB67 House No. 2920, A - Block, 2 2023 Approved |Near Hamiloton Road 10
Horticulture MCG Sushant Lok - 1, Sector - 43, Sushant Lok

Guriiaram

25 Executive Engineer | JOFH354HAD | B 523, Sushant Lok - 1, Sector 4 2023 Approved |Near Police Station, 20
Horticulture MCG - 43, Gurugram Sector - 43

26 Executive Engineer | YAIIDTVOHG A 695, Sushant Lok 1, Gurugram 1 2023 Approved |Near Museo Camera 5
Horticulture MCG Road

27 Executive Engineer | GXKCBXNXUW Dhanwapur Chowk To Kherki 131 2023 Approved |Dhanwapur Pond Or 655
Horticulture MCG Majra Road, Near Delhi Public Kherki Makra Pond

School, Sector - 103, Gurugram

28 Executive Engineer | RS0G25JRA6 | House No. C 279A, Sushant Lok 1 2023 Approved |Infront Of Park C - 168 5
Horticulture MCG -1, Gurugram

29 Executive Engineer PTID84T1DG Plot No. 63, Sector - 32, 1 2023 Approved [Kanhai Park 5
Horticulture MCG Gurugram

30 Executive Engineer | KN4126TSNB |House No. B 520, Sushant Lok - 1 2023 Approved |Wazirabad Bundh 5

Horticulture MCG

1, Sector - 28, Gurugram
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3 Executive Engineer | X3A3Q8HQCY House No. C19, Sushant Lok 2 2023 Approved |Near House No. C - 186 10
Horticulture MCG -1, Gurugram
32 Neenu Sehrawat PEHNX4RN3N House No. 920A, C2 Block, 1 2023 Approved |C2 Green Belt Palam )
Palam Vihar, Gurugram Vihar
33 |Executive Engineer [ QXKR85VTR9 | Plot No. A 286, Ground Floor, 1 2023 Approved |Green Belt Sector - 40 5
Horticulture MCG South City - 1, Gurugram
k2 Bimla Yadav JC3723RF6E House No. 959, Sector - 23A, 1 2023 Approved |Janam Diwas Park 5
Gurugram
33 Executive Engineer JUGEJSTRPV P 50, South City - 1, Sector 2 2023 Approved |Near Saktipeeth Mandir 10
Horticulture MCG - 40, Gurugram Sector - 40
36 Executive Engineer | P64BVIM8H1 | Plot No. D 234, Suhant Lok - 1, 1 2023 Approved |Near Green Belt Iffco 5
Horticulture MCG Sector - 43, Gurugram Metro Station
37 Executive Engineer | W29FL7W2K Fawara Chowk, Sohna, 2 2023 Approved 10
SOHNA Gurugram
38 Executive Engineer | NS8MOHDETBD A 564B, Sushant Lok - 1, 2 2023 Approved |Near C 579 Park, 10
Horticulture MCG Gurugram Sushant Lok - 1
39 Executive Engineer JLKNPRBSIC Khasra No. 157/3 To 161/3, 1 2023 Approved |Jharsa Bundh Sector 5
Horticulture MCG Sadar Bazaar, Opposite Sardar -15Part-1
Jalebi Wala, Gurugram
40 Sheela Paul WUCTBRYU4X | B 123, Surya Vihar, Adjacent To 1 2023 Approved |Sector - 9A Park No. 5
Vivekanand Park, Sector 1.
- 9A, Gurugram
41 Executive Engineer | R2KY7DCNH2 House No. $73, Sector - 22B, 1 2023 Approved |Near Sector - 22b 5
Horticulture MCG Gurugrem Market
42 Executive Engineer | PSSTXQR62Y 607 A, Sushant Lok - 1, 2 2023 Approved |Wazirabad Bundh 10
Horticulture MCG Gurugram
Total 193 Total 965
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43 Sh Bhanu Shanker H14C85U6QC House No. 88, Ground Floor, 1 2024 Approved |South City Park A Block 5
Awastl Block - 1, South City - 2,
Guruaram
44 Executive Engineer | VV4R7K76KF | Plot No. 56, Block - C, Sushant 2 2024 Approved [Tanki Wala Park 10
Horticulture MCG Lok - II, Gurugram Sushant Lok -1
45 Executive Engineer | GY7DPDL4FH Plot No. 94, Cedar Creast, 1 2024 Approved |Entry Gate Of Nirwana 5
Horticulture MCG Nirwana Country, Sector - 50, Country
Quruaram
46 Executive Engineer | XWHOLUYDEN | MCG Multi Level Parking, Near 6 2024 Approved |Jharsa Bundh Secter 30
Horticulture MCG Sadar Bazaar Gurugram - 15 Part - 2
47 Munsih Chawla NPH3RAEHUB House No. 217, Sushant Lok 1 2024 Approved [Near Back Side Market 5
- 2, Sector - 56, Gurugram Park
48 Vijay Hoon NS0R3XU2vC Plot No. E 138, Sushant Lok 1 2024 Approved [Sector - 57 Nursery 5
- 3, Sector - 57, Gurugram
49 Meenakshi GWOYVAEWO03 Plot No. 1950, Sector - 23, 2 2024 Approved |Janam Diwas Park 10
Gurugram
S0 Executive Engineer | RHDSELLSBF [House No. D 242, Sushant Lok - 1 2024 Approved |[Laiser Valley Park 5
Horticulture MCG 1, Gurugram
51 Seema Luthra JWRERBXHMN Plot No. F 33, South City - 1, 1 2024 Approved |Samaspur Pond 5
Samaspur, Gurugram
52 Executive Engineer | TQWCHSQCPG | Plot No. 712, Sushant Lok - 1, 1 2024 Approved [Near Matro Station 5
Horticulture MCG Sector - 43, Gurugram Green Belt Sushant Lok
-1
53 Captain Vijay Malik | HX97UQYHHS Plot No. B 712, Sushant Lok 1 2024 Approved [Near Matro Station 5
-1, Gurugram Green Belt Sushant Lok
-1
54 Executive Engineer | MLX3YDAMAJ House No. 411, B- Block, 1 2024 Approved [Nathupur Pond 5
Horticulture MCG Sushant Lok - 1, Gurugram
SS Rita Kumari TIGBFDVNAL Plot No. 207, Udyog Vihar, 1 2024 Approved |Sukharali Pond 5
Gurugram
56 Executive Engineer | WCXTPMS2VO | House No. S 161, Ground Floar, 1 2024 Approved |Uppal Southend Water 5
Horticulture MCG Uppal Southend, Sector - 49, Tank Park
Guouoram
Total 21 Total 105




